
Setting up of Trade Fair Complex at , (d) lhe steps taken or p r ~ p ~ s e d  to  
Madras - be taken bv the Government to ensure 

2491. SHRI ANBARASU ERA 
Will the Minister of COMMERCE 
be pleased to state : 

(a) whether the Government propose 
to-'set up a p~rmanent trade fair com- 
plex at Madras; and: 

(b) if so, the details thereof? 
THE MINISTER OF STATE OF 

THE MINISTRY OF COMMERCE 
(SHRI P. CHIDAMBARAM) : (a) 
and (b) The Trade Fair Authority of 
India has a proposal for setting up a 
permanent exhibition complex at Mad- 
ras. This is in a preliminary stage 
and no decision has been taken in this 
regard. 2 2 q  

c 0 ~ 3 e n  under SEEUY Scheme 
in Uttar Pradesh 

2492. SHRIHUVANCHANDRA 
KHANDURI. : Will the Ministcr of 
M A N C E  be pleased of s tdc  : 

(a) the total amount of loans given 
under the Self-Employment to Educa- 
ted Unemptoyed Youth Scheme (ST- 
IR") in Uttar Pradesh during f i e  last 
thr& years, division or region-wise; 

(b) whether the Government have 
made any comparative study of the 
plttern of loans issued in different 
regions/divisions of Uttar Pradesh; 

(c) if so, the details thereof and if 
not, the reasons therefor; and 

that the loan facility under SEEUY 
Scheme is fully utigsed in the Garhwal 
Region? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) The 
total amount of loans sanctioned by 

- banks under the Self Employment 
to Educated Unemployed Youth 
(SEEUY) scheme in Uttar Pradesh 
(hlandalwise) during the last three 
years, 1 988-89 to 1990-91, is given 
in the attached Statement I. 

(b) & (c) In the year 1986-87, the 
Development Commissioner (Small 
Scale Industries) in the Ministry of 
Industry had arranged a concurrent 
evaluation study of SEEUY scheme 
in selected Districts all over the country 
in which five Districts of Uttar Pradesh 
were also covered. The data/hdings 
of the evaluation study in respect of 
five Districts of Uttar Pradesh are 
given in the attached Statement 11. 

(d) The above study did not cover 
the Garhwal region of the State. The 
implementation of SEEUY scheme is 
reviewed in the District Level Consul- 
tative Committees. The State Level 
Bankers' Committee also reviews the 
implementation of the scheme within 
the State. 

Statement I 

Amount of loan sanctioned 
by Banks 

Sl. Name of the Mandal 
NO. 1988-89 1989-90 1990-91 

(Rs. in lakhs) 
1. Agra . . . . . .  653 -41 374 -30 359 -27 
2. ~lhhabad . . . . . . 359 -98 205 -71 193 ~92 
3. Kanpur . . . . . . . 317 -79 202.60 179.60 
4. Bareilly . . . . . . . 325 a 1 3  169 -74 229.98 
5. Faizabad . . . . . . 461 -08 275 48 159 -16 
6. Go+hput . . . . . . ,655 -80 421 -37 355 -62 
7. Jhansi . , . . .  249 40 122.24 11795 
8. Pauri~&hwal' . . . . . 124 a92 85 -58 
9. Moradabad 

62 -66 . . . . .  276 -80 113.09 148-61 
10. L U ~ O W  . . . . . . 538.65 33747 33749 
11. M e e ~ ~ l t .  . . . . , . 703 43 521 ~ 7 1  441 -15 
12. Kumaon . . . . , . 110-13 72 -29 
13. Varanas~ . . . . , . 72 53  %.a 382.28 

TOTAL .* 
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